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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 259.08.2017
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CP NO.(IB)95/ALD/2017

Sh. Rahul Sripat, Advocate for the applicant/operational creditor. The regist ry

to make scrutiny of the case as well as to issue a formal notice to the corporate debtor

company.

The matter be listed on 6™ September, 2017. & ——
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Dated:29.08.2017 Sri H.P. Chaturvedi, Member (Judicial)
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